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THE VICE-CHAIRVAN (SHRIMAT!
PURABI MUKHOPADHYAY): No please
Then I will have to allow others also.

SHR1 SUBRAMANIAN SWAMY: I shall
be very biief, very bricf.

THE VICE-CHAIRVMAN (SHRIMATII1
PURABI MUKHOPADHYAY): No, no.

SHRI SUBRAMANIAN SWAMY: I just
want to say that in y\ie\\ of the mood . . .

,

THE VICE-CHAIRMAN
PURABI MUKHOPADHYAY):
allowing you

(SHRIMAT1
I am not

SHRI SUBRAMANTAN SWAMY: But
you have allowed eversbody else. 1 just
want to say that in view of the mood of
the House, the Minister should come and
tell the House before we adjourn for the
dav what action he has taken against the
Lt. Governor.

#t @AW AR QT (IAT J_7)
q 4T, WL FIA TF A7 ATE
TTEMIT 2. ..
THE  VICE-CHAIRMAN  (SEHRIMATI

PURABI MUKHOPADHYAYY: I will not
allow vou.

st ¥ A AR 0 WTH UF
quT IA A AT F 1 ;AT UF
qaey &1 faar fedar ;wwRe & ;miEAr
T & F gEY ¥IFT R WM Ay
TUF qFEAT § AT JZ FJAT W0 FA
FHL 1
THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): If vou

speak without m* permission, nothing of
what vou say will be recorded.

(Shre Shyamm  Lal Yadav  continued to

speak).

(Interruplitons)

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): T use my
discretion. Pleasc co-operate. Please sit
down.
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sy TFATCAY : ATA,  HITH
gear oAfad g/ AT S
g, affa § &g AGAT g AT
frziz & wad 97 Fgr 9% QWAY
CEARRSIGE AN (- SR AR B T
qH AT . ..

1 HE  VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Do not
create this kind of disturbance

{Interruptions)

S UEAEREN © AR FH &
qAT FAL AT W TEATHT AT ART
g fage 7 gfww & WA o
AT Tg &) AT A wawdr & fAQ
T F oqIT W oIS FT AT N3
LAt thes stage the Hon'ble Momber left
the Howuse. )

DISCUSSION ON THE WORKING OF
THE MINISTRY OF INDUSTRIAL DE-
VELOPMENT AND THE DEPARTMENT
OF SCIENCE AND TECHNOLOGY—
contd.

THE MINISTER or
DEVELOPMENT

INDUSTRIAL
AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRAMA-
NIAM): Madam, Vice-Chairman, I hope
after this storm there will be calm to listen
to my reply I am 1eally grateful to the
fion. Members for having raised a discussion
on the working of the Ministr
charge.

under my
Certainly, 1 did not expect the
hon. Members to gne up ther ideologi-
cal postures. But apart ftom that, 1
could confidently sav it was a veiy con-
siiuctive and critical discussion which ook '
place here with regard to the industrial
development of the country as a whole,

Tirst there vas a refreshing contiast with
recard to the ideological approach in the
maiden speech of my good friend Shnt
Subramanian Swamy. I do not know how
his  senior lcaders react to his speech. He
almost  (ried to steal the thunder from
$hiri Bhupesh Gupta and Shri Raj Narain.

SHRI A. G. KULKARNI (Maharashna):
He 1s a Young Twk in Jan Sangh.

SHRI C. SUBRAMANIAM: Natuially,
the House as well as evervbody else outside
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[Shri C. Subramaniamn]

the Housc is greathv concerned about the
statc of the health of the industrial eco-
nomy and, as a matter of fact, the geneval
cconomy of the counav and it is in that
context that the honourable Memhbers dealt
with the industrial production during
1973-74 and it has alrcady been admiticd
that as far as the growth during 1975-71, is
concerned, the traditional industries have
not shown any increase over the produdtion
during 1972-73.  But, in looking al the
prospects for 1974-75, manv  honourable
Mecembers took objection to the trend we
had predicted in the Annual Repert of
my Ministrv and wanted to say that it is
in contradiction to the statements rhat
have been made in the Economic >urve.

SHRI NIREN GHOSH (West Bengal):
Yes.

SHRI C. SUBRAMANIAM: Since this
statement came from quite a few Meinbers,
1 tried to go through the Economic Survev
and also the Annual Report of my M-
nistry and I respectfully submit that this
comradiction is rather appaent than real.

SHRI NIREN GHOSH: So, you admit
that contradiction is there?

SHRI C. SUBRAMANIAM: If the
honourable Mcmbers would look at the
statcment that we have made there in the
Report, thev will find that the statement
made is this:

“An adcequate and timely monsoon has
presaged a welcome revival in the pro-
duction of a number of agricultwic-based
industries such as cotton textiles, jute
manufactures, sugar and vanaspati.’”

S0, the word herc used is ‘“‘presaged” and
it 15 not that it has alrcady happencd. 1
am sure the honourable Members would
have read this. Again at page 10, under
the beading *'I'be Prospects for 1974”"
has been mentioned that the present un-
certainties in 1egard to crade oil prices,
prices of other imported raw materials and
currency and other uncertaintics tadng the
world community, anv projections of indus-
trial production during the yvear 1974 must
necessarily be subject to several assumptions
at this stage’’. This has bcen categorically
stated and then again, it has been stated
here:

[RAJYA SABHA]

Ministry of Industrial 108

Development et.
“Fortunately, the current prospects for
the asailability of agriculiure-based raw
materials are good.”

I still stand by this statement because with
regard to the production of agiicultural
raw materials during 1972-73

SHRYI NIREN GHOSH: One point, Mr.
Subramaniam.

THE VICE-CHAIRMAN
PURABT MUKHOPADHYAY):
complete the answer first,

(SHRIMAT1
Let himg

SHRI C. SUBRAMANIAM: Madam, he
wmay get an opportunity to put questions
luter on.  Tirst. let me finish my reply.

Production  dwing 1973-74 is certainly
better with regaid to many of these raw
malerials like oil seeds. cotton, jute, sugai-
cane, cte. amd, on that basis, naturally we
thought, the industries which would be
using these raw materials would pick up
and that is the statement that hasx been
made here. In addition to this aspect,
there is the peirformance of the public sector
projects which gave satisfaction to a laige
number of Members in this House and it
is really a thing about which we can dcrive
some satisfaction and particularly in tegatd
to the growth in 1973-74, when comparced
to the production in 1972-73, taking the
public sector projects as a whole, there has
been a growth of 5.89 . If we exclude
I0C where it has gone down slightly, we
iind that it would be much more than about
1207 and this is the sort of imcrcase that
has taken place in the public sector pro-
jects.  And, in these projects, the heavy
indusiries have taken a big share in im-
pioving production and that is mainly due
to the fact that we have taken measumes
to sce that the top management has been
properly revamped. Whenever it has been
possible to put the proper man at the
top, we always have found the results to
be very encowaging and that has been
demonstrated in more than one unit.

I think Mr. Mariswamy mentioned that
if the projects under the Ministry of Heavy
Industry could improve their performance,
why the projects under mv Ministry could
not do like that,

Evidently, you have not looked into the
facts. The performance of public sector

-+



109 Discussion on the working of [25 APRIL 1974]

projects has considerably  improved, We
have taken care to see that top manage-
ment persons are  placed in  position.

I would lLike to illustrate this with re-
gard to a few projects under my charge.
For  example. take NEPA. Quite a few
persons brought to my notice the reports
with 1egard to NEPA. But after the
change of the management in NEPA wix
months back, the whole trend of produc-
tion has changed and today it is produc-
ing at a level of 4000 to 4500 tonnes per
annuum, whereas in the past it never ex-
ceeded 3000 or 3200 tonnes

SHRI HARSH DEO MALAVIYA (Uttar
Pradesh): T have brought to your notice
the reports of the Public Accounts Com-
mittee and the comments upon the work-
ing of NEPA.

SHRI C. SUBRAMANIAM: I am deal-
mg with this. 1 do not know why the
hon.  Nember  should be so impatient,
because 1 am on the subject. 1 am glad
the hon. Member identified himselt and
mentioned about the reports of the Public
Undertakings Committee, perhaps nnder
your chairmanshup,  and he wanted to
know what steps have been taken. What
are those recommendations for? For the
purpose of improving the performance of
NEPA, That's why I am saying that with
the change in the top management, the
whole frend has changed; the whole at-
mospherc has changed, and todav we are
poised for reaching the figure of 60.000 to

65,000 tonnes in NEPA, and with the ex-
pansion going it would soon 1cach our
target.

in the same ‘way, if you take the

Cement Corporation, we have brought in
a technocrat who has got full knowledge
and experience with 1egad to cement in-
dustry, and the whole picture has changed.
In the same way, if you take the Hin-
dustan Paper Corporation, we have brought
as Chairman and Managing Director one
of the top men in the field of paper
industrv, and the whole picture is chang-

ing. Wec took up the Mandia Paper Mill,
which is a traditionally sick mill, which
has becn losing for the Iast seven or

eight years continuouslv  and was some
time cven closed down., Now, during the
last three months, after we had taken over
\ - - - —_
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the management, hecause of the various
steps taken, it has started making profits.
In the same way, take the  Hindustan
Cables. With 1egard to the  Hindusian
Photo-Films, it has also been a :ick baby,
But I want to assure this House that
various steps are being taken there also.
Thev are also turming the corner.  The
National Instrumentation Limited. which
is located in Calcutta, with which Mr.
Bhupesh Gupta should be familiar, this
was also continuously  losing and never
reached the capacity production. But dur-
ing (he last vear its incrcase was of the
order of 1509, or 25007 it is jpaking
orofils now, instcad of losing  Of course,
still there are a few sick babies under mv
charge, and we arc trving to see that they
are also restored to proper health and
they also contribute to the industrial deve-
fopment of the countyy

SHRI BHUPESH GUPTA (West Bengal):
What about the ‘babies’ ol B.B. lal? .

SHRI C. SUBRAMANIAM:  After all.
we leain by cxperience.  Mistakes have
heen committed in the past.  And if we
recognize those mistakes, we try fo rectity
then, I am not prepared to say even
now that my Ministry is functioning in a
perfect was, wnhout any defects or defici-
encies. Therclorey, we are trving te im-
prove. And I am prepared 1o make this
claim that we are improving and theie is
a siomificant improvement with regard to
our performance (Interruptions).

SHRI BHUPESH GUPTA: But you
canno: satisfiv cven a reasonable wan like
me.

SHRI C. SUBRAMANIAM: Madam,
there is another peculiar feature with re-
gard to our index which we put forward
for industrial production. This is based
an the industiial structure that cwsted in
1960 and all the improvements that have
taken place in the giant public scuor in-
dustries do not get reflected in the indus
trial production index,  That is why, we
are now tryving to bring about @ new base
for providing the index, that s the 1968
base. That i~ perhaps the latest vear o
which  we can  go. When that comes,
perhaps the production developments that
are laking place in the various industries
which have come into existence simce 1960
would also get reflected.,

ki
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Apart from this, nmany hon. Members
expressed concern - with  regard 1o the

pattern of ndustrial development in our
country. The Government is also sciionsly
concerned wuh this pattern of development.
U do agrce that large houses have hecome
larger and a few medium houses have
Lecome larger. Instead of 25 larger houses,
we have 75 larger houses now and most of
the aucial industries are in their charge
now. Therc is no doubt about it. There
forc, this has led to a certain amount of
economic concentration. Apart from this
economic concentration with reference to
individuals and individual houses, there is
geographical  concentration  of industries
also Tor example, I do not know hon
West Bengal is claimed to be a bachward
State.  Shri Bhupesh Gupta also subscribes
to this view

SHRI BHUPFESH GUPTA: I have never
been parochial I said that in comparison
to other States, West Bengal is backward
But there are regions in West Bengal
which are not backward.

SHRI NIREN GHOSH' I do not agrec
with Bhupesh Gupta in this 1espect. You
satisfy. me on this point.  In 1917, West
Benual was cqual to Maharashtra  and
Gujarat together. Now, if you look at the
vegistered workers, West Bengal is 509, of
Mabarashtra alone. This is happening
because of the policy of the Government.

SIIRT C SUBRAMANIAM: The hon.
Meniber should not provoke me to say
unpleasant things. Who is 1esponsible for
spoi‘ing the industrial climate? To blame
the Government is very uncharitable.

(Interruptions)

THE VICE-CHAIRMAN
PURABI MUKHOPADHYAY)
down, Mr, Niren Ghosh.

(SHRIMATI
Please sit

SHRT C. SUBRAMANTANM: Not only
Niren Ghosh, bhut  Members on this side
also claimed that West Bengal is a back-
ward State and. therelore, prelerence should
be given to West Bengal in regard to li-
cences. I owish they look into rthe indus-
trinl styucture which has heen created in
West Bengal not onlv now but much ear-
v also I am «mie it would he csta-
blished  that West Bengal iy one of the
better industrinlised States. I am not sav-
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ine thar 1t has reached the devclopment

which 1s absolutelv necessary to solve its

problems,
(Interiuptions)

THE VICE-CHAIRMAN (SHRIMAT1
PURABI MUKHOPADHYAY): There
should lLe no running commentary. You
may not agree with his point of view,
hat he has every right to sav it.

SHRI C SUBRAMANIAM: Mr. Niren
Ghosh. you can put any question later on
and T will answer.

(Intoriuptions)

I am not viclding place.

THF, VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr. Niren
Cliosh, vou are not allowing him te
speak.

SHRI NIREN GHOSH: 23 has become
46. Tt has doubled. Can you say that
Bihar is an industrially-developed  State?

SHRI C. SUBRAMANIAM:  Therefore,
Madam, I am just mentioning not that
West Bengal does not require further in-
dustrialization but 1T am stating just a fact
that it is a State Dhetter developed when
compared to most of the other States 1n
the country,  That is a plain fact that I
am stating. That does not mean the whole
of West Bengal is very well developed. On
the other hand, there also, within West
Bengal, there is concentration in Calcutra
and about Calcutta. But in the
same wav, if vou take Maharashtra, you
will find that cven though developments
are taking place in a dispersed way just
vow, bur (ill 1ccently, the concentration
was in Bombay and round about Bombay.

1ound

SHRI A. G KULKARNI: And Poona.

SHRI C. SUBRAMANIAM: And may be
Poona. In the same way, if you  rtake
Tanul Nadu, there also the concentration
i 1ound about o few big towns. There-
fore, I do agree that even in what we
call the better industrialized States in the
country, theie are imbalances within the
States. Al these will have to be taken
mito account for the purpose of sceing that
these imbalances are removec,
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Madam, 1 will now deal first with the
larger houvses and the foreign monopolie:
as they are called. How have thev come
into cxistenwe? If it is a question of put-
ung up small factories wiih ordinary tecn-
no'agy, amybody can put them up. But
when we want (o put up industries witn
heavy investment, with complicatred and
complex  technologies, certainly it requires
not only resources but expertise and cx
perience.  And if you look into the deve-
fopment in the private indastry, particu-
larly of these heavy industiies and basic
industries with heavy investment, long ges-
taton periods and complicat.d technology,
natnrally, it cannor be given 1o anybody
and said, “*You better put it up’.

SHRI NIREN GHOCSH: What about the
Colgate and the Cadbury-Frv>

SHRI C. SUBRAMANIAM: I will also
come to that, please. There oie, whenever
heavy industries have to be put up. we
bave to naturally look up to the hcuses
which had the experience and the exper-
tise and also the resources. This is how,
I say, unfortunately, big houses have been
growing bigrer and bigger. And I have
no doubt in my mind thar some stcps wili
have to be taken for the purpose of curbing
this tendency.  And about how they have
to be taken, naturally I am prepared to
take the guidance of the hon., Members.
Bur the Government  also have certain
views about it and we are trying to work
out somc formmula for this purposc. But
now, when we are in a state of stagna-
tion, when there are scarcities developing,
wirert we want immediate production, what
do you want me to do> For example,
take the case of cement, which I ilustrated
i the other House. We took a decision
and in mv view, perhaps, we ate justified
in taking that decizion. Cement technology
is almost now a common technologs. There-
fore, anibodvy with some resonrces conltd
establish a cement factorv. Theicfore. -not
by any statutory resolution or cven a policy
formulation—we took a decision in the Ca-
binet that the cement industrv need not
go to the large houses.  But what hos
happened during the last three vears? Un-
fortunately, nobody has come forward to
put up cement factories because of the
heavy investment involved and the long ges-
tation period. Therefore, whercas we were
in a comfortable position with regard to

8—-1 RSS/ND/74

Ministry of Industiial 114
Development rlc.
cement production, we have now reached
a stage of scarditv.  And when the scarcity
is serfed, natnzally, even the cxisting pro-
dueers get the benefit out of it in the
sepre that it becomes a sellers’ market.
YThercfore, we have to reverse that decision
<o it this could be taken up by the
larger houses 1lso. But at the same time
we took the other positive decision that,
fust of all, it 1s not as if we will give the
provity to thie Targer houses; we wanted to
se¢ what the capacaty of the Cement Corpor-
ation in the public sector is to put up pro-

iects L.

SHRI HIMMAT SINH (Gujarat): On a
point of information, 1 would lilc to say
that the difficulty about  the cement
industrv is not that new entrepreneurs are
difficult to attract; but the difficulty, in my
opimion, is that the installed capacity is
ncver reached.  The installed capacity is
something, and the actual production from
year to vear i< falling. When the Ministry
has not been able to ensure maximum
production a -lefition of extra capacity to
defaulting producers will nor help,

I

[ Y

SHRI C. SUBRAMANIAM: 1 got yow
point.  Madam, if vou look into the pro-
duction in the cement industry just two
years ago ‘on will see that we cannot
sav that there was not betler utilisation
of capacity. But. with the present power
chortage, coal not reaching the cement
plants and in addition to that the difh-
cultics on account of fuel oil wherever it
was Dbeing uscd, further problems have
arisen.  Therefore, instead of producing
round about 14 to 15 lakh tonnes every
month, the piroduction has come down to
about 10 lalh tonnes. Theilefore, that is a
completelv difierent matter. It is an en-
tirely different sitnation which is not only
applicable to cement industry but appli-
cable to most of the other industries al<o.
T will try to deal with it if the hon.
Members would permit me to do so as
brieflv as possible because the time s
limited. That is why we Joaded the
Cement Corporation as much as possible
and we organised 3 million tonnes of pro-
duction in the public scctor. Then, we
also tried 1o give licences to  whicheveyr
State Development Corporations  applied
for it  We are giving licences to all the
State Development Corporations who have
applied for the purpose. It is only after
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that, that we loaded the balance on the
larger houses. Madam, I would like to
know whether we should continue. this
shortage and scarcity or utilise the large
houses for producing scarce materials.

SHRI NIREN GHOSH: We think the
Cement Corporation of India should fill in
the vacuum.

SHRI C. SUBRAMANIAM: This s
the decision which we are called upon to
take and some hon. Members may not
agree with it. We should rather starve
than give licences to the larger houses—
that is quite a different matter altogether.
But we took a different decision. I am
sure some hon. Members would agrce with
me though there may be some who may
be critical about it. This is how we have

iooked at it. Therefore, today we have
to look at this problem. How do we
tackle this  concentration? A concentra-

uon which leads to greater concentration
because once this  concentration  takes
place, greater expertise gets into it, more
resources are available with them and
therefore whenever you want greater pro-
duction, you have to make use of them,
This is where we have to sce as to how far. .

SHRI NIREN GHOSH:
1 .seek one clarification?

Madam. can

SHRI C. SUBRAMANIAM: Let me
finish this point. I wish the hon. Mem.
ber allows me to procced further and
complete the point. I do not know whv
he should get up every time and try 1o
disrupt the trend. Kindly allow me to go
on as I would like to.

S0, it is from this aspect that we have
10 look at it now as to what we are
op‘ectirg to with regard to these larger
houses.  With these  resources there s
concentraiion of economic power leading
to all sorts of abuscs in the society as a
whole. Concentration itself, however good
the men might be, because of the system
lends i:self to very many abuses. What is
the source of this economic power? If you
lock into the sources of economic power
alone and not in production as such, you
will see that it lies in the purchasing
Dolicies, purchasing policies with regard
to raw materials, equipment and spare
paits; it lies in the selling policies and in
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(e policies of reauitment and personnel
and lastly in the investment policies of the
surpluses which thev generate. Unfortu-
nately, all these are utilised not for the
promotion of the industrial ente:prises as
such but for the promotion of thc interest
of the Houscs concerned. This is the real
abuse which is coming up. Can we tackle
this problem? In my view 1t can be
tackle particularly in view of the trends
which are taking place in the industrial
sector both in the capitalist countries as
well as in the socialist countries.

There need not be a connection between

ownership and management. And, if we
are able to dissociate, delink this owner-
ship and have professional  management

with loyalties not to the house but loyal-
ties to the industrial  enterprise, to the
industrial project as such, I think to =a
certain extent we can solve this problem.
1t is on these lines that we are looking at
it. Tt is herc that professionalisation of
management becomes very important.  Now
there is no use saving that no large
House  should come into the  picture.
We should have alternative sources of
entreprencurship.  That is  why we are
taking positive steps for the purpose of
encouraging medium entrcpreneurs parti-
cuiarly new  entrepreneurs, technocrats,
scientists, technologists etc. to come into
the field. As hon. Members are aware we
have appointed a Committee under the
Chairmanship of Mr. A. R. Bhatt—or
perhaps it is Mr. R. S. Bhaty; T am sorry
because there are two Bhatts—and they
have produced 1 very uwseful report with
regard to the various steps to be taken
not only ar the national level but at the
State level and with regard to the various
financial institutions for the purpose of
giving nolt only financial  assistance but
technical assistance to the new entrepre-
neurs of medium sizee. We have already
launched upon a programme of identify-

ing ...

SHRI NIREN GHOSH: Madam, that
point he has finished.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Lct him

continue.

SHRI NIREN GHOSH:
dation from him.

Just an eluci-
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SHRI C. SUBRAMANIAM: The hon.
Mcmber can never bLe patient.  All 1ight
come on, what do you want?

THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY): Mr. Ghosh,
you arc¢ not the only Member present in
the house.  Every time jou are getling
up and interrupting. Let the  Ministex
finish and if the tme permits I will allow
you.

SHRI NIREN GHOSH: He has finished
that point. I had said that over the
tast threc years therc have been fantastic
growth 1ates 1n the assets of (he larger
Houses but not in produdiion. How do
you equate this point with the speech that
vou have made about the larger Houses?
300 per cent growth in then assets hut not
production.

SHRI C. SUBRAMANIAM: Madam, 1
would like to go in my own way. There-
fore for (hec purpose of new impetus for
vew entreprenews to come forward we are
taking  various steps and it 1s in  that
connection that I would like to deal with
small-scale industries also. I am sorry the
Professor therc took a very narrow view
with regard Lo small-scale industries and
said only competitive small-scale industries
should be encouraged and then immedia-
tely he put his own rider to that and
said  competitive to the larger Houses.
It 1s not so. 1If a certrain commadity can
Le produced in the small-scile scctor econo-
mically then we reserve that commaodi'y
completeiy for the small-scale sector. The
hon. Member 1s a little bit new: even
though he is Professor of Economics per-
haps he mas not be conversant with these
details. Il the hon. Member looks at this
carefully he will find that progressively we
have been increasing the number of indust.
ries reserved for the sinall-scale  sector.
Starting from 47 in 1969 or so now 177
industries are completely reserved for the
small-scale sector. We periodically  exa-
mince and try to find out how far certain
industrics could be reserved for this pur-
pose.

SHRI SUBRAMANIAN SWAMY (Uitar
Pradesh): But. ..

SHRI C. SUBRAMANIAM: Let me
finish and then you can put your ques-
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tion. Professms also should not become
llnpallcnt.

SHRI SUBRAMANIAN SWAMNY: My
silence should not be interpreted as approval
of what you are saying.

SHRI C. SUBRAMANIAM: 1 never
expect approsel [rom you because you
have joined a Party which can never ap-
prove whatever we say from this side. 1
am sorry vou are getting infected by that.
Ieave that alone.

Now hon. Members may know that in
19682 the numba of small-scale sector units
remstered with the State  Directorate of
Industries for iarious  purposes was 1.7
fakhs and by the cnd of 1972 it has gone
up to $17 lakh units.  Then there are
other umits which have not been registered
alsn,  In 1973 1t has further increased and
in 1974 also it is going to increase. With
regard Lo investment in  the small-scale
sector if the hon. Member looks into it,
whereas Rs. 37 crores were allotted to the
small-scale sector during the Fourth Plan,
now Rs. 140 crores have been allocated for
the smali-scale sector in the Fifth Plan,
In addition to that, there will be invest-
ments from the State  Governments also.
Thacfore, as [lar as small-scale industries
are concerned, we have taken various sieps
to give a new orientation, a new dvna-
mism. With regard to small-scale indust-
ries, I would lide to inform hon. Members
that it is not that 1 am quite satisfied
with the pattern of development. Even in
the small-scale sector you will find that
there developmenis have come round about
the already dcveloped areas. They have
uot penetrated the rural areas. That s
why we appointed seven task forces for
the puipose of looking into it and we are
rying to find out how far we can drive
the small-scal¢ industries into the rural
areas and the agricultural sector. The
task forces have alreadv  identified 400
types of industries which could be esta-
blished in the rural and agricultural sector.
We are taking various steps to see that the
smail-scale sector not only comes round
avout the urban areas for the purpose of
serving the wmban commumty. For the
purpose of providing a new dynamism to
agriculture and the rural areas the small-
scale sector should go into the rural areas
utilising the indigenous agricultural raw
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materials and various other raw materials
available indigenousiy.

SHRI HARSH DEO MALAVIYA: May
I ask him this?> In spite of vour encour-
agement, why do not these small-scale
industries grows

SHRI C. SUBRAMANIAM: You have
an illusion that it is nor growing. Un-
fortunately, simply because we arc going
through economic difliculties, hon. Mem-
bers seem to think that nothing 1s grow-
ing. On the other hand, there are areas
which are growing and growing well and
one of them is the small-scale sector. If
the hon. Member gocs rourd the counmy,
parucularly where the small-scale indust-
ties are located, sees the various industrial
estates and sees the developments  that
have taken place so far, he will not say
that it is not growing.

SHRI G LAKSHMANAN (Tamil Nadu):
Prices are growing and it is a fact.

SHRI C SUBRAMANIAM: ¥ am surc
the hon Member also knows why the
prices are growing and particularly whe-
ther 1t is not justified.

SHRI G. LAKSHMANAN _ According
to the Minister production has increased
and that is whv prices are going up.
Then, they say that we do not know eco-
nomics.

SHRI C. SUBRAMANIAM: Madam, I
was on the point that we have given a
posilive encouragement Lo small-scale
tndustries and we have got a policy towards
the dcvelopment of small-scale industries
1 am hoping tlat during the\Fifth Plan
not only it will grow. but it will grow in
such a way that it will pcnerate into
the agricuitural and rural areas thus pro-
viding a new  dynamism {o the rurai
economy.

Then. there is the other category of
industrics which belong to the Khadi and
village industries. There also we have
taken various steps for the purpose of
modernising it. Fven though they may be
cottage industrics, odern science  and
technologv should be made available to
them and we are taking various steps in
that direction. Therefore, if hon. Mem-
bers would look into the policy aspect. ..
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SHRI A. G. KULKARNI: What about

raw matertals to the small-scale industries?

SHRI C. SUBRAMANIAM: 1 am com-
wy to that, In the policy aspect we are
taking into consideration the large-scale
mdustrics, heavy industrics, medium
industries, small-scale industries and then
Khadi and village industries and with
verard to each we have got a  specific
polic; and programme. We are trying to
promote them as hest as possible.

Now. a question was raised uabout the
availability ot raw materials, It can bc
divided into two  One relates to scarce
vaw materials, whether imported or indi-
genous, and the other relates to raw mate-
rials which are available indigenously.
An analysis has been made of 4 lakh
units.  The lon. Member is aware that a
census is being underlaken with regard to
capacity and the types of raw materials

reqrired. We find only about 30,000 units
require imported raw materials. Another
15,000 or 20,000 units require  perhaps

scaice indigenous raw materials like steel.
alumiaium, er.. I we look into the alle-
cutions—I  have given  the figures somc
time back--the hon. Mcmber will find that
continwousht the allocation of raw materiats
for small-scale industrics has been increas-
ing Torcign exchanpe. for example, for
small-scale 1ndustries during 1969-70 amo-
unted to Rs. 65.5 crores. In 1970-71, it was
Rs. 83.26 aores, in 1971-72 it was Rs. 155
crores and in 1972-73 it was Rs. 144 crores
when compared as a ratio with the allocation
for the bigger industries, the small-scale
industries’ ratio has been growing. T do
agice thal sti'l theie are bottlenecks and
we shall v to rectify them as soon as the
census is over.

SHRI A. G. KULKARNI: AMr, Subra.
miniam, I do not want to disturb you,
but only for a sccond I want a clarification.
When you point out about the scarce raw
marerials as regards the requirements of
prodution, sou also  know—you are a
bericr mformed person—about the discri-
mination betwecn the small-scale indust-
ries and the organwed sector even in prio-
titv items. In the case of the small-scale
tndustries, they give on the basis of the
installed capacity and the value of the
invalled machinery, while in the case of
the organised sector, they given on the basis
of two-shifts—Rs. 100 crores or Rs. 200
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crores. What is required by them and
what is the consumption by them is moie
important.

SHRI C. SUBRAMANIAM: As | have
already stated, in the ovganised  sector,
there is the licence and the capacity s
indicated; wec know definitely that this is
the capacity for one or two or three shifts,
Here it is not known And I am sure that
the hon. Member is aware that there are
so many ghost small factories which take
the scarce raw materials and sell  them
outside in the black market. And thal is
why a census has Dbecn organised, and it
will be over within a few months. Ard
once the census figures are available with
regard to capacity. T am sure we may
be able to take morc positive measures to
remove this imbalance between the small-
scale sector and the large-scale scctor. [
want to give this assurance to the hon.
Member particularly because he 15 a
persistert  questioner with regard to this
in this House that I will give, if anything,
a weightage to the smallscale sector — as
compared to the large-scale sector.

SHRI NIREN GHOSH: Hold it in the
basket.

SHRI C. SUBRAMANIAM: It is in this
context  that the hon. Members should
look at the policies framed. Shri Bhupesh
Gupta has other ideas as to how we
should develop and Shri Niren  Ghosh.
according to him, has more radical ideas
with regard to this. Unfortunately, this
is not the time tn indulge in ideologics
and radicalism. We  have got to seec
now how to remove the scarcity, how to
increase the production And in this, as
hon. Members are aware, there are certain
bottlenecks and the Government are irying
to remove them. The scrious bottlenecks
are power, coal and transport.  Uniess
these basic infrastructures are  availab’e.
whatever might be the investment and
whatcver other steps we might take, we
will not be able to improve the industrial
production in the country. About power,
as the hon. Members are aware, the new
Minister is trying to identifv the various
defects and deficiencies in the functioning
of the State FElectricity  Corporations
because this is a State subject mainly, and
with the cooperation of the State Govern-
ments, we are trying to improve their
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{unctioning .and get the maxunum out of
Lie existing <apacity available.  (Interrup
trtonsy.  But unfortunately, while we ave
raking steps for improving if. wc hear of
Barze-seale sibolage.  1In Punjab, one
tywer has been Dlown up.  OF course, that
is a visible sabofage.  But subtle sabotage
also is being done at various pomrs. Who
s respounsible for this> T am sure hon.
Members-—some of them at least—will be
able to answer this. While on the one
band, we are teking measures to improve
W, therc arc oiher sections which are try-
ing (o pull thes down, and in the process
pull down the democratic structure itself,
dad this is the real trouble todav. And
uniess all of us, particularly those who have
taith in demociacy. ..

SIIRT NIREN GHOSH : Have you?

SHRI C SUBRAMANIAM: 1 de not
know. You do not have. do not
pledre ourselves to see that a proper

aumosphere is created for the purpose of
the functioning of the economy, all the
ulecasures we may take may prove futile,
In this conncction we have the threat
the Railways of a nation-wide strike. Of
tourse, 1L is casy for any body to orgamsce
a suike  But what would happen to the
courtryr  What would Dhappen o the
economy of ihe countrys

SHRI BHUVESH GUPTA: M.
mamam, I thiok this is not fair. Now you
are asking: What would happen to the
covurry. ~Can I not put the same (ues-
tion to the Government> Why is the
Railway Board sitting in  confrontation
with the workeis instead of coming to 4
negedated settlement for which the rail-
wayinen are teady?

Subra-

THF VICE-CHAIRMAN (SHRIMATT
PURABI MUKHOPADHYAY): I do noi
think we are discussing railway strike at
the 1moment. ’

SHRI NIRV'N GHOSH:

We are gomg

o mention 1t tomorrow.
SHRU C. SUBRAMANIAM: It is not
mercly  strike. Madam, but  continuous

deterioration in the functioning of the
Railwass that stands in the way of moving
coal and various other commodities. And,
sherefore, it becomes  difficult. That 1s
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why we ate~trying to take all
possible fov the purposc of
the power position, the coal production and
so on. I am giad to say, though some
Members may not agrec with me, that
because of nationalisation of coalmines the
production has considerably improved and
there is further scope for improvement.
some hon’ble NMcembers will not
agree with this. But thrs has to be link-
ed with the transpost also  Merely pro-
duction of coal has no meaning unless ii
is carried to the consuming point. That
will have to De taken into account.

tneasues
improving

am  sure

Another point was made—and [ think
it was a ven 1clevant  point—Dbyv  Mr.
Subramanian Swamv. O[ course, he used
figures not like a Professor but like a
lawyer with regard to some of the produc-
tion figmes. I am a lawver and that is

why I am saying that,

SHRI SUBRAMANIAN SWAMY: You
have been calling me a liar.  You have
been calling me this and this. You have
been abusing me.  But since T ke vou 1

will foigive vou.
SUBRAMANIAM: 1 said

I am a lawyer If 1
Our pro

SHRI C.
lawyer, not har.
abuse jou 1 will abuse myself.
duction is elite-consumption-oriented, 1

do agrec. And this is the positive new
dirccion which we want to give  that
instead ef produdng  for  clite consump-

tion we should produce for mass consump-
tion. However, in additton to that pro-
duction for mass consumption will have to
be given consideration bhecause production
{or the masses has no mcaning unless the
masses have the purchasing power also.
This is one ol the fundamentals which we
hate to keep in inind while formulating
the Fifth Plan. How far we have succced-
ed is a different thing. This is the goal
which we have accepted for formulation
and for implementation. And 1t is in that
context that Mr. Mariswamy shonld look
into the demand for mlon  production.
How far the production of nylon is jusii-
fied in the context of our scarce rcsour
ces? Just like that there are quite a few
other commaditics How
would gef prefercnce  When we are pro-
ceeding to 1ssue licences for the various
commodities for the various State Indus'-
rial Decvelopment Corporations the Plann-

also. far nvlon

[RAJYA SABHA]
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ing Commission would put a querry. What

priority should be given o nylon produc-
tion n that context? We have taken a
tinal decision. 1 am sure hon’ble Mr.
Mariswamy will agree that this requires
some consideration when we want to have
production for mass consumption purposes.
and it s in that lLight that we are trying
o sec.  Although some people think that
nvlon is a commodity of elite consumption,
we have to consider whether it should be
wed for mass consampuon.  This is still

. .
under consideration,

SHR1 S. S. MARISWAMY (Tanul
Nadu):  You may not agree that nylon is
a commodity of mass consumption being
used Dy evervbody in the country. It is
the poor man’s garb now.

SHRI C.
agree 1L is

SUBRANANIAM: I do not
poor man’s cdoth. It is so
highly priced. The duties we have put
on nylon cloth . ..

SHRI BHUPESH GUPTA: You must
concede 1o our D M.K. friends  coming
fiom Tamil Nadu. They arc very well
dressed n silkens.

THE VICL-CHAIRMAN  (SHRIMATI
PURABI MUKHOPADHYAY): What has
this et 1o do with  industrial devclop-
mentr

SHRI C. SUBRAMANIAM: AMr Bhu-
pesh Gupta is inying  to cmphasise the
valid point  I'he D.M.K. considers mylon
as the poor wan's garb. This will have

to be leoked into. -~

SHRI 8. S, MARISWAMY:
Ministinv - and  the  Minstry
Chemicals have said
beconirg  popular and,
capacity  should be
tonnes in (he Iifth

Your own

of Pctrolcum
that mvlon s
therefore,  the
increased to 55,000
Plan. ..

amd

SHRI C. SUBRAMANIAM: Why don’t

vou fully listen to me helote vou infertupt

me?  Therefore. there are two pomis of
view. I do agree that the Petroleum and
Chemicals Minisiiy  may  take a position
that, no, this could be used for mass

consumption also and, therefore, we should
encourage it; we should not merely take
into account the present difficulties. but
we should take a long-term view of things
and so we should encourage the produc-
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rion of nvlon aiso. And that is why we
have not rejected it. With the view of
the P & C Ministty and with the view of
the Planning Commission. it is now before
the Commuttee of Ministers dealing with
industy and Trade and T hope very soon
a decicion will be taken Dbecause the whale
matter has been completely processed.

SHRI S. S. MARISWAMY: How soon?
SHRI C. SUBRAMANIAM: I shall trv
to expedite 1t as quickly as possible. Within
a mon'h o shall trv to take a
decision. if not earlier. But to makc use
of this and say that we want to favour
the monopoly houses 1s verv uncharitable.
Perhans Mr. Mariswamy cannot look at
it from any other powmnt of view because
any decision has to favour somcbody or
disfavour somebodv. That is the philo-
sophy under which they are functioning.
Therefore. let use nor go Into that.

I'wo. we

SHRI § S. MARISWAMY: Do not
un deeper into it. I have got certain facts
which will embarrass you.

SHRI C. SUBRAMANIAM: In  this
vonnection, 1 would like to refer fo the
figures given by Mr. Subramanian Swamy
with regard to two articles, the TV and
air-conditioners, The TV industry stait-

ed only recently. If you look at their
oroduction in 1969, it was only  1.200.
Two ears hence they were producing

7,790. ‘Taking advantage of the fact that
it 15 a2 new industry, it is wrong to say
that it has increased by 1,000 per cent or
that we are positively encouraging only
this industry for elite consumption. U
vou take the actual number, it is even
now round about 27,800 only; that is all.
Therefore, I  said you usc a  lawyver's
argument, not a professor’s argument, Tt
is the same with regard to air-conditioncrs
also if you look into the absolute num-
bers.  Perhaps somebody gaie him the
figures and he diud not look at the figures
but looked onlv at the percentage increase.

SHRT RABI RAY (Orissa): What is the

amournt of investment in TV and aircon-
ditioners?
SHRI (. SUBRAMANTAM: The other

point made was with 1egard to the wor-
kers’ participation in management of the
indusirv which, in my view, 15 a vevy
relevant and important matter which will

o T ‘
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have (o Dbe considered not only by the

House bat by labour and industry as well.
As far as I am concerned, I want to give
this assurance no* only on behalf of the
Government hut personally also that T am
a believer in workers’  participation  in
management of the  industry Without
that we cannot bring about a healthy at-
moephere in industrial relations.  (Lilerrup-
tionsy When T am moking a pomt. 1 do
not want to be interrupted.

SHRI G. LAKSHMANAN:  The Tamil
Nadu Government has passed a legislation
for workers’ participation in the transport
industiy. But no reply has been received
frem i1he Government of India so far. 1T
shall De thankful if the Minister can tell
ws why a 1eply has not been sent to the
Tamil Nadu Government.

SHRI C SUBRAMANIAM: I know hon.
Members therve think that the Tamil Nadu
Government is the model governmeut for
all the others to follow. But unfortuna-
tely others take a different view of it
Therefore, lct us not bring that into this
debate.

SHRI G. LLAKSHMANAN: You must he

happv over this scheme.

SHRI ¢ SUBRAMANIAM: 1 am not
going to be provoked inlo going into the
D.M K. administiation.  Thercfore, I agree
that workers” participation shouid  be
there, But when vou have so many tiade
unions within industrv and  within
one shop, and as Malaviyaji put it—-and
when Malavivaji puts it, it will have a
greater appeal (o some of our f{tiends—
when there is politicalisation of the trade
unions, how do vou expect to bring about
a healthy participation® DLt will be just
likec hete  To which party does he belong?
To which trade union does he  helong?
And if all the other trade unions become
Opposition members within the  factory,
what will happen:  The same thing that
we liyl here. (Intenupiionsy T am on
mv fegs and Mr Niren Ghosh is internnupt.
ing me and somebody else is intertupting
me. The same thing will happen  And
that s why T have attempted this for the
Iast tnwo or three years and all the party
members belonging to the various groups
here have participated in it. And if vou
bring any formula for workers’ participa-
tion. a unanimous decision bv at least the

onge
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major trade unions, I underwrite it in the
indvstries with which T am concerned. 1
am prepared to introduce it. ..

SHRI NIREN GHOSH: If you wamt a

forma, here and now I give you...

SHRU & SUBRAMANIAM:  Not you,
vou and thiee othets who ale concerned
with it. T know you can give a formula.

You will come and say, we Are not having
the power, sou give us the power and let
the rest of them go to dogs.

SHRI NIREN GHOSH: Since you want
me to give vou a formula, I say workers
must be elected to the board of directors,
and more than 50 per cent of controlling

production, sales, purchases and cvery-
thing should be in theit hands.

SHRT C. SUBRAMANIAM: My, Nuen
Ghosh has a different  philosophy  alto-

gether. Tt is my view that it is waste of
my time nd perhaps the House’s time
also if 1 start arguing with him  with

regard to the proposals he puts forward.
And I am sure he will have to wait till
ctermty for  the purpose of putting  his
irto action because it is  never
going to happen . . .

policics

SHRI NIREN
hape.

GHOSH: That is your

SHRI C SUBRAMANIAM: Thercfore,
workery' pattiapation is necessarv and it
is where o healthy frade union movement is
delinked from political objectives will have
te com  wheut and if honourable Mem-

would contrthute to bring about such
a trade union I will he the
happiest person. 1 can give instances here
have given partidipation to
winhers 1o the maximum.  Yon go to
Rotab Iimited., You
have e participation hom the  shop
floor to the top-most level, T went there
I was received not bv
the General Manpager fiist. T was receiv-
ed hy the labour leader there first.  And
when T was taken sound the various shops,
it is not the Manaeer  in charge of the parti-
cuiar floor who accoimanicd me: along with
him the Libow leaders also of that parn-
cular floom and ay  a
matter of fact, 1 is the labour leader who
explained to me  whar
Therefore. wherever

moyement,
oi wheie we

inshhumentation

to see the plant

accompanied  me

was  happeuning.
conditions  existed,
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we have not hesitated to biing in workes’
participation in an effective manner and
that 1s why they are functioning in an
officient way. But the moment you allow
all and sundiy traditional unions to come
mto that Instrumentation Limited, I am
sre, within a few days the whole thing
will collapse. This is the rcal difhculty.
Thetetore, workers’  participation as  a
policy we subseribe to it.  But the neces-
sary conditions will have to be created at
the trade  union level and also at  the
management level.  And as far as public
sector projects are concerned, 1 give you
this assurance that any unanimous deci-
sion taken by the major trade unions, I
am prepared 1o underwrite it with regaid
to workers’ participation. Then, fortuna-
tely at least one Member, the Member
who spoke last, the honourable Babubha
Chinai, dealt in some detail with regard
to science and technology. On the basis
nf the twentvlive vears of  experience of
industrial developrneent I want to  place
before this House that if any  countrv
should think that on the basis of imported
technology—I will  come to the  junk
technology  immedialely—the country can
advance industrially, it is sadly mistaken.
No dynamism <an Dbe inducted into the
industrial development of any  country.
Unless we develop our scientific and tech-
nological competence, we will not be able
to improve the functioning of even the

industries which exist today. Even with
regard to the utilisation of full capacity
even when conditions  were favourable,

why were we not able to do it?> Because,
we have not ahsorbed that technology. we
have not digested that techndlogy, we have
not adopted that technology to st  our
ronditions, to suit our raw maferials.
We still continve to look to the mother
firtm (0 go on supplving further improve-
ments in that technology. And that is
whv we bave now taken a positive decision
that scicnce and technology should play a
very crucial role.  In agriculture,  of
course, it has heen playing a rrucial role
and ir should continue to play in industry
also; in industry also science and techno-
fogy will have to play a crucial role. T
am in  full  asrcement with Mr. Subra-
mainan Swami, we have some junk equip-
men! from various parts of the  world.
Why?  Becawse. we did not have  the
comperence  to judee  the merits of thart

technology. And therefore,  we  were
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guided by various countries and  various
concerns and we have imporied it and we
are paving a high price for it. ‘That 18
why we pav a high price for it. There-
fore, even if wo import technology, we
should have scicntific and  technological
competence to use it properlv.  That 18
why we are now cmphasizing with regard
to the aspect of science and techuology.
1 have to refer to  Shri  Subramanian
Swamy again because he brought his own

personal experience in IIT. T  would
appeal to him not to be ftrustrated by his
personal experience. We have a  new

dynamism wn the field of science and
technology. 1 wish he is associated with
this new dvnamism instead of party politics
and I am sure he will have a stimulating
experience with regard to that...

SHRT SUBRAMANIAN SWAMY: Here,
Madam, 1 must ohject. I did not bring
in party politics.

SHRY C. SUBRAMANIAM: 1  said
personal cxperience and personal [tustra-
tion,

SHRI SUBRAMANIAN SWAMY: When
there is an absolutely third-rate man as
Director of TIT here how can vou develop
science and  technologyr When  the
Directors of CSIR and IIT’s aic all people
who happen to be toadies, how can you
have research and development of science?

SHRT NIREN GHOSH: Suggestions
from cminent scientists are no! entertain-
ed.

SHRI C. SUFRAMANIAM: I did not
accuse Shri Subramanian Swams of Party
orientation. I accused himm of  bringing
his personal frustration in the feld.

SHR1 BHUPESH GUPTA: What n»
that? 1 have no personal frustration . .

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): It is al-
ready 1.35. We will have to break for
our lunch. Please sit down.

SHR1 BHUPESH GUPTA: T have no
personal frostration in this matter.  You
know very well the situation in Kharagpi
IIT. You did not bring Shri A. N.
Haksar, bnt before you came, Shri Haksax
of the Indian Tobhacco or Imperial Tobawco
had been brought in and put in charge

9.1 RSS/ND/7+
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of the Institute. How can a tobacco man

rn an Institute of this kind? He had

bullt up a coterie around  him. He

Lrought one Shri A. Sharma as  Chief

Personnel Officer on a salary of Rs. 1.800

per month . ..
THE VICE-CHAIRMAN {SHRIMAT1
FURABI MUKHOPADHYAY): Please

allow the Minister to continue.

SHRI C. SUBRAMANJAM: Now that
the hon Memhber has said that 1 shall
pass on this information to thc Education
Minisier who is in charge of it. I will
ask him rto look into it. I am not pre-
pared to answer either way just now. 1
will give this assurance that T will pass on
this information to the Education Minister
and try to find out what are the facty
and ask him also to communicate with you
with regard to the facts.

In the field of science and technology we
are making a breakthrough. We have the
National Committee on Science and Techno-
logy and we have formulated a  draft
TFive Year Plan to correspond with the
socio-economic Five Year Plan. A few
davs back T had placed (wo volumes with
regard to the Science and  Technology
Plan, I am sure some hon. Members at
least will take interest and go through it,
I am not claiming that it is a  perfect
document. It could be improved. Tt is
only at the draft stage. Fven after finali-
sation—there is no question of finalisation
as far as science and technology is concern-
ed—it will have to be periodically review-
ed and upgraded. Tt 18 on that basis that we
will have to go forward and it is when we
develop science and technology with proper
management and with proper equipment
fabricated within the country, we will he
able to have a new diynamism in the
industrial field I have always been say-
ing that industries have got three com-
ponents.  One is technology and  equip-
ment; the sceond is management and ex-
pertise and the third is to  absorb and
fuither develop science and  technology.
That is whv we have formulated propo-
sals not only for the purposes of future,
but for purposes of improving the existing
plants in the public and private sectors so
that we are able to improve the techuology
we have and improve the functioning of
the various plants we have already. This
is how we look at the problem. I am
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sute many  points were made by Mr
T. N. Singh and it is not as if they are
ail  irtelevant  points, Many relevant
points have becn made. But the time al-
ready taken is moic than an hour and it
18 not becanse 1 do not attach importance
to many of the points made by the honour-
able Mcmbers that T did not deal with
them, but it is only because of want of
time, But I can give the assurance that
I have taken note of all the points that
have been made and I hope to bhe henefit-
ed by (he various suggestions that
been made.

have

SHRI BHUPESH GUPT.A:
put one question only.

I want to

THE VICE-CHAIRMAN
PURABI MUKHOPADHYAY):

(SHRIMATI
No, please.

SHRI BHUPESH GUPTA: This is not
fair. One question only 1 want to ask.

SHRI S§. §. MARISWAMY: Madam, 1
have made certain specific points,

Will he at least answer those poinis in
a letter?

THE VICE-CHAIRMAN {(SHRIMATI
PURABRI MUKHOPADHYAYY It is al-
1eady late and we would not have lunch
hour if we go on like this.

SHRI BHUPESH GUYTA: I know iou
are very hungry although hunger does not
scem to have aflected vou wvery much, [
want to put only one question, an im-
portant question.

SHRI 8. S. MARISWAMY: One mrnute.
Madam. I am grateful to the honourable
Minister . . .

THE VICE-CHAIRMAN
PURABI MUKHOPADHYAY):

S. S. MARISWAMY : that in spite
of his not doing well, he took a lot ot
trouble in answering all the points. But
1 have raised certain specific points. Would
the honourable Minister kindly sce that ar
least those pomnts are answeied in a letter?

SHRI C SUBRAMANIAM: I have
faken mnote of all the points including
Bhupesh Gupta’s and Niren Ghosh’s.

(SHRIMATI
No, please.

SHRI 5. 5. MARISWAMY: No. 1
raised a specific question about the Indian
Aluminium Co.

Dicussion on the working of [RAJYA SABUIA]  Ministry of Industrial

132
Development etc.

SHRI C. SUBRAMANIAM: Tt does not
concetn the Industiial Development Mini-
stiy. So. T have passed it on to the other
Ministry

S. S MARISWAMY:
us at least about Ir.

SHRI
wrife 1o

Kindty

SHRI BHUPESH GUPTA: I want to

put mv question.

THY. VICE-CHAIRMAN
PURABI MUKHOPADIIYAY):
question.

(SHRIMATT
Only onc

SHR1 BHUPLSH GUPTA: Only one
auestion, a big question I do not ask
many questions becanse I know what he
will say.

SHR1 C. SUBRAMANIAM: If wvon
know what 1 would say, why do out put
rne question at all»

SHRI BHUPFESH GUPTA: I know Mr.
subramaniam is a soft-spoken man and he
w u plausible speaker although his subject
s not always plausible.

Now, in this connection, I made certain
crittcism about your Minisiry, Mr. Subra-

maniam, and [ mentionad about  Mr.
3. B. Ial. Only today there was a ques-
tion.  But it could not be reached. It is

Question No. 100 and in the reply you have
said that the inquiry was not against a
particular officer, This is with regard to
a particular officer who, when he was in
your Ministry, opposed the illegal expan-
sion of M/s. Mohan-Meakin  Breweries.
At that time, Mr. Moinul Haque Chou-
dhury was there as your predecessor and
he agreed with the statement of the officer
and he did not like to allow expansion
by M/s Mohan-Mcakin Biewcries, What
happened, you know? You know it very
well.  You should have inquired into it.
Mr B. B. lal, the Secretary at that time
—he is no longer there now and that is
why I say you should look into  these
things—was actually  supporting the ex-
pansion by M/s. Mohan-Meakin  Brewe-
ries—it is Mr. B. B. Lal's babv—when
actually a “‘show-cause’’ notice was pending

against them for illegal expansion. The
then Minister, Mr. Moinul Haque Chou-
dhury, agreed with the other officer

who was subjected to an inquiry later and
did not agree with Mr. B. B. Lal's point
of view and expansion was not given to
them. After that, the house of that officer
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was searched—and you have said about it
today in the reply to the question I men-
tioned. You have said that the inquir
was with 1egard to the leakage of noting

and not against any particular  officer:
Even in  replying to  questions, M.
Subiamuaimam, I would request you to he
a little fair. You have said that  the
inquiry was ordered uot  against any
particular officer. Yet you have admitted
that only his house was scarched. ‘The

house ol the oflicer was searched in this
connection and he was (ransferred from
the Ministry. You should have also ad-
mitied that the Governmen:, after the
CB! inquny and search, came to the
conclusion—I am giving it for vou—hat
there was no evidence in support of the
allegation  You have also not mentioned
as to who made the allegation against that
officer. M/s. Mohan-Mcakin  Brewcries
made that allegation and Mr. Tal  was
responsible for these  proceedings.  You
know very well what happened. When
the inquiry was over and when the officer
was exoncrated, nothing 1s done, Madam,
I have got a resolution here passed by the

Indian Civil Service and  Administraiive
Officers’  Association on 25-2-7% . ..
THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY): Is it a
clatification?

SHIRI DHUPESH GUPTA- . . . mm which
thev have pointed out the injustice done
to the man and reminded the Government

that Mr. Swaminathan. at that time the
Cabinet Secretary, had  promised  that
amends would be made for the wrng

donc to the officer and nothing has been
donc.  These are the things in your
Ministry Mr. Subramaniam. I am not
questioning the personal bona fidey ot Mr
Subramaniam at all. I would Iike you
to re-open  this case vourell, Decause 1
know it for a fact that Mr. V, R. Mohan,
who was a Member of this House, was
telling Tis friends, and I came to know
it, that the officer who had opposed his
application  for  cxpansion of  Mohan
Meakin Breweries would be taught a les-
son, and he was taught a lesson. I do
hope that Mr. Subramaniam, the hon.
Minicier. will look into this case personal-
Iy. We are prepared fo submit to him all
the material that we have got in this

connection  Here was a case of  sheer
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victimisation, sheer vendetta, shecr perse-
cution of an officer who did not oblige a
certain business house of Mohan Meakin
Breweries.

SHRI C. SUBRAMANIAM: I have
looked into the case and whatever injus-
tice was done to that officer had been sel
right ... (Intarupuons). 1 have looked
into the case. I have looked into the file;
I am spcaking hom memory. ‘Whatever
injustice had been done to him has been
sl right . ..

SHRY BHUPESH GUPTA. How?> In

what manner? . . . (Inlerruptions).
THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr. Rabi

Rasy.

#ft Tl T : QT R T4 4G
g 17 gag 99 747 wgRy 919w W I @
A *gr o1 {5 S faos guosmE
g 3aar agrgar & 7 afEw IREA
I Y T AFT Avey fear | K StAAr
T g B ¥ amaE E g
oy fyes aery SR 3§ "
Y Arer faar ?

SHRI BHUPESH GUPTA: I want a

discussion on it. It is a matter of privilege
. tntenruplionsy,

SHRI C. SUBRAMANIAM: T am pre-
pated to look inio it again and show you
the case. . .

SHRI BHUPESH GUPTA: If
show 1t, I will be very happy.

you

o @ I gAY qAT 55 & %
S HEAT REIRT A TF F T IR FaT
o1 f& g9 FSONT qT SHEr 9T AT
ZUTET 2 & qwAr Jwgar g fa uiT
FOLTATAT T IAWT 77 I G795
MGAT T fFaaT vqar 3936 & a7
HYFT FT AAT & 7

SHRI C. SUBRAMANIAM: He
can look into the draft Plan, which s
available.

SHRI NIREN GHOSH: 1 would like
to know  why international  concerns
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[Shri Niren Ghosh]
designed and fabricated the entire feiti-
lisers technology. Mr. K. R. Chakravaity
was cased out of office because of  the
foreign vested interest. He had developed

indigenous  technology  for this What
about the [oreign firms® What abour
Colgale? What about CIBA? What about
Cadbury? They are cutting away crores
of rupees. That is the positiou  about
Colgate, ClBA, Union Carbide: they are
entering other industries.

SHRI C. SUBRAMANIAM: As far as
forcign compantes are concerned, I am
sure hion. Members are aware tha! we have

just passed (he Foreign Exchange Regula-
uon Act, as also the guidelines. I am
sure that Colgate and other foreign com-
panics would be properly taken care of
under the regulations which we have al-
rcady passed. I do not know whether the
hon. Memher was  referring  to Dr.

A. Lahiri.

SHR1 NIREN GHOSH: Dr. Lahinr and
Dr. K. R. Chakravarty of the Fertiliver
Corporation,

SHRI C. SUBRAMANIAM: 1 won't be
able to deal with Dr. Chakravarty. You
have to put the question to the appro-

priate Ministry. About  Dr. T.ahiri, [
would  say that the  Direclor-Genceral
(Vigilance) CSIR had on 3lst  January,

1974, forwarded to the C.S.I.R. his Invesli-
gation Report containing  allegations of
anepotism and  favouritism  against  Di.
A Lahirt, Director, CI'RI, Jealgora, as a
vesult of the inquiry conducted by him on
the hasis of complaints received by him.
The allegations referred to  favouritisn
shown by him in the matter of appoint-
ment/promotion of four of his relatives in
the CI'RI, Jealgora, during the  period
1952-69 when Di. Tahiri was functioning
as Lhe Assistant Director/Directer in the
CFRI. According to the Director General
(Vigilance), the facts of the four cascs
taken togethcr would indicate that Dr.
Lahiri was in the habit of indulging in
favouritism and nepotism and, in consul-
tation with the Central Vigilance Commus-
sion, it was recommmended that proceed-
mgs as for a major penalty may be initia-
ted against Dr. I ahiri.

The case was being processed for initiu-
ing disciplinary proceedings against Dr.
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Lahiri, as advised by the Central Vigilance
Commission.  In the meantime, Dr. Lahiri
xubmitted an application dated  26-2-74
seeking permission for voiuntary retirement
from CSIR service on 26-3-74 giving three
wonths’ notice.  His normal  date of
vetirement is 24-3-76.  While seceking per-
mussion for  yvo'untary retirement, Dr.
Lahizt also requested for permission  to
accept a UNDP  assignment from  15-3-74
as an Expert on Tuel & Power for an
ron & Stecel Plant (o the Governmemr of
Chile lor a petind of six months.

The entire matter was considered in tne
larger interests of science and reputation
ot CSIR ag an organisation. It was pro-
posed 1hat dusciplinaty proceedings against
him need not be pressed in view of Dr.
Lahiri’s notice of voluntary retirement and
that he may be allowed to  voluntarily
retire {rom CSIR service with effect from
26-5-74. It was also proposed that he
may he permtted to accept the UNDP
assignn ent in Chile.  The Central Vigi-
lance Commission was consulted in  the
matter and they agreed to the above pro-
posal. The Commission, however, felt that
Dr. Lahiri was tryving to extricate himself
fiom a diffienlt  sitwation by oflering to
voluntaiily retire without having to face
departinental  action. In view of  this
background, the Commission did not find
it desirable to agree to further concessions
like granting of tcrminal leave, etc. to Dr.
Lahiri and was of the opinion that any
period of leave that can run concurrent
with the period of noticc mav only be
granted to him.

The above recommencation of the
Central Vigilance Commission was accept-
ed and accordingly Dr. Iahiri was allow-
ed to hand over charge at the CSIR Head-
quarters with cffect from 30-3-74  with
permission to 1etire from CSIR service with
eflect from 26-5-74, the intervening period
being treated as leave duc and admissible
to him. He was also permitted to accept
the foreign assignment. .

Huving sought permission to voluntarily
retire from CSIR scrvice and to accept the
UNDP assignment., it would appear that
just bcfore his departuie from India, Dr.
Lahiri has sought to give an erroneous
impression  thiough Press interviews/state-
ments that he s leaving the country on
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account of his differences with the Govern-
ment’s policies on Fuel and also duc to
his  disappointment over the numerous
foreign collaboration agreements on coal
technology which India had  signed, al-
though most of these technologics had heen
developed at CFRI in the last 20 years.
This 1s to be interprcted morc as tie
outburst of a scientist who has had to
vacate his post under unsavoury circums.
tances, rather than a cool and objective
assessment of either past trends or of
future programmes in this field.

Lahm
mnto
he has rendered (o

[ can assure Mr. Ghosh that Dr.
was most genelously treated taking
account the services
science.

SHRI SUBRAMANIAN  SWAMY: 1
think that the central point of what the
Minister has read out is that Dr. Lahiri
appointed four of Lis relatives  during
1952-69 in the various establishments asso-
ciated with CSIR. The problem is with
scientists. Hcere I am speaking out  of
personal frustration and on bchalf of tlie
frustration of the entirc scientific commu-
nity of which vou do not know anything.
You are protected and padded. You have
no contact with them. I have much more
contact with  scientists than you have.
For example, the Chaitman of the LI.T.,
.Dr. Nag Chowdhury, has appointed his
own son to {he Radar School of the I.I.T.
The present Secretary of the Ministty of
Science and Technology was the Direclor
of LIT., and was a pirofessor there, when
his father was the Chairman ol the Board
of Governors.

SHRI C. SUBRAMANIAM: 1.I.T. dees
not come under my charge at all. The
hon. Member is aware of this.

THE VICE-CHAIRMAN  (SHRIMATI
PURABI MUKHOPADHYAY): You wun
put questions to (he Minister only with
regard to the  Ministry of  Industrial
Development,

SHRI SUBRAMANIAN SWAMY:
Madam. please listen to me. 1 am not

asking him to take action. I am bring-
ing to his noiice because he is isolated or
what shall I call, insulated from the
scientific  community by this  group of
clear politicians, who call themselves as
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scicniists and occupy positions like Secreta-
wes ... (Intenrupuonsy IToam ning to
bring this to his knowledge to keep him
better  informed. The onlv  objection
raised against Nlr. Lahiri is that he has
appointed four of his relatives. T want to
point out to him thal there are so many
others, whose relatives have been appoint-
ed and are now enjoying the patronage of
ihe Government  And something shonld
be done about it in general.

SHR1 C. SUBRAMANIAM: 1 would
not like this to go nncontracicted.  Might be,

the hon. Member is more familiar with
some of the fiustrations of the scientists.
\ have come into contact with thousands
of scientists, particularly the younger and
the loval scientists  And T know their
enthusiasm and their dedication to the
country and (o the cause of science. And
L have got full confidence that they are
voing to deliver the goods to rtake the
country lorward.

THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY): The
Nouse <tands  adjourned  nll 213 eom.
today.

The House then adjourned for
tunch at fifty-seven minutes past
one of the clock.

lunch at
of the clock,
B. Raju, in

The House  reassembled  after
eighteen minutes past two
The Vice-Chairman (Shri V.
the Chair.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF TOURISM AND
CIVIL AVIATION

SHRI LOKANATH MISRA (Ohissa):
Mr. Vice-Chairman, Sir, the Mimistty of
Tourism and Cwil Aviation, as we find
from the name is divided into two parts,
one is the Tourism and the other is the
Civil  Aviation. I would deal with the
Touwrism Departinent in a few words be-
cause (he  Depactment of Tourism,  more
o1 less, has been doing its job, even though
I cannot call it satisfactory, it is not far
below the level of satisfaction. 1 am told
that the I'T.D.C., a financing institution,
has vestricted the loan to the hotel indus-
try only lo thosc who ask for Rs. 20 lakhs



